IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :10-09-2024

10.09.2024

Date

) BLAPL- RAJAKISHORE
67/2024 [10.09.2024 20 00 [ ees Order Dtd. 2024-09-06 BAIL-2
X ABLAPL-
73/2024110.09.2024 9567/2024 BB ROUT Order Dtd. 2024-09-05 BAIL-2
WRIT
| WP (C) - el BRANCH
74/2024/10.09.2024 [T 007 | pARIDA Order Dtd. 2024-09-02 (DTVISTO
BENCH-1)
75/202410.09.2024  ARBE- G.R. PARIDA Order Dtd. 2024-09-04 M.J.C
) . . 26/2024 . . raer . . . .
77/2024 110.09.2024  |[PRBE- L.K. NAYAK Order Dtd. 2024-09-04 M.J.C
.09. 5115003 K. ) .J.c.
80/2024(10.09.2024 | PLAPDT H K PATRA Order Dtd. 2024-09-05 BATL-2
’ i 8351/2024 :
81/2024|10.09.2024 |[CLAPLT LALATENDU RAY Order Dtd. 2024-09-05
’ i 3814/2024 :
COURT
82/2024 110.09.2024  |[RBLAPL™ loh UL SETHT NO. 2 |Order Dtd. 9999-12-31
9550/2024
OLD
COURT
83/2024 |10.09.2024 |BBLAPL™ o ¢ BEHERA NO. 2 |order Dtd. 2024-09-05
9563/2024
OLD
X ABLAPL- COURT
185/2024 10.09.2024 S K BEHERA NO. 2 |order Dtd. 2024-09-05 BATL-1
9543/2024
OLD
i ABLAPL- COURT
86/2024 |10.09.2024 S K BEHERA NO. 2 |order Dtd. 2024-09-05 BATIL-2
9541/2024
OLD
i ABLAPL- COURT
87/2024 |10.09.2024 S K BEHERA NO. 2 |order Dtd. 2024-09-05 BATL-1
9540/2024
OLD
) ABLAPL- COURT
188/202410.09.2024 S K BEHERA NO. 2 |order Dtd. 2024-09-05 BATL-1
9538/2024
OLD
COURT
89/2024(10.09.2024 (RBLAPL™ 1o b ¢aR NO. 2 |Order Dtd. 2024-09-05
9546/2024
OLD
90/2024|10.09.2024 |ABLAPL-  |PUSPANJALI (COURT [Order Dtd. 2024-09-05 BAIL-2




9555/2024 |DAS NO. 2
OLD
COURT
_ ABLAPL-  |AJIT KUMAR
91/2024(10.09.2024  [0o'c 500, (panpa NO. 2 |0rder Dtd. 2024-09-05 BAIL-2
OLD
COURT
_ ABLAPL- PRAVAT KUMAR
92/2024(10.09.2024 [0 000 | ok NO. 2 |Order Dtd. 2024-09-05
OLD
. ABLAPL- COURT
193/2024 10.09.2024 L K PRADHAN NO. 2 |order Dtd. 2024-09-05 BAIL-1
8529/2024
OLD
— COURT
94/2024 (10.09.2024 R MISHRA NO. 2 |0rder Dtd. 2024-09-05
8301/2024
OLD
WP (C) - COURT
196/202410.09.2024 TK NAYAK NO. 2 |0rder Dtd. 2024-09-06
21955/2024
OLD
B (C) - COURT
97/2024(10.09.2024 PK DAS NO. 2 |Order Dtd. 2024-09-06
20899/2024
OLD
BLADT- COURT
98/2024 (10.09.2024 P K DAS NO. 2 |0rder Dtd. 2024-09-05 BAIL-2
8307/2024
OLD
COURT
_ WP (C) - WRIT
99/2024(10.09.2024 |, 20", |H.K. PATRA ggb 2 |order Dtd. 2024-09-04 BRANCH-3
— COURT
500/2024 (10.09.2024 B B MALLICK NO. 2 |order Dtd. 2024-09-05
8300/2024
OLD
COURT
: WP (C) - ol WRIT
01/2024(10.09.2024 | J0o-7 ) 0oq R. K. BARIK ggb 2 |order Dtd. 2024-09-04 BRANCH-S
WE (C) - COURT
02/2024(10.09.2024 PK DAS NO. 2 |Order Dtd. 2024-09-06
20879/2024
OLD
WE (C) - COURT
503/2024(10.09.2024 M. NAIK NO. 2 |Order Dtd. 2024-09-06
19784/2024
OLD
COURT
: WP (C) - Cnol WRIT
04/2024110.09.2024 | Joo0%)0o,q R. K. BARIK NO. 2 |order Dtd. 2024-09-04 BRANCH-S
OLD
. ABLAPL- COURT
05/2024(10.09.2024 C MOHANTY NO. 2 |0rder Dtd. 9999-12-31 BAIL-2
9558/2024
OLD
: WP (C) - COURT
06/2024(10.09.2024 )0 g o0, [BK SWAIN No. q |order Dtd. 9999-12-31
: WP (C) - COURT Cnol
07/2024110.09.2024 ;0020 00, M. NATK No. 1 |0rder Dtd. 2024-09-06
. WP (C) - COURT el WRIT
08/2024(10.09.2024 |, 000 /n0q4(S- DAS No. j |0rder Dtd. 2024-09-05 BRANCH-1




WP (C) -

COURT

09/2024(10.09.2024 o0 007 M. NATK FoORT lorder Drd. 2024-09-06
. WP (C) - COURT ol WRIT
10/2024(10.09.2024 |7 007 o Is. pas COURT lorder Drd. 2024-09-05 o NCH_3
, WP (C) - COURT . WRIT
11/2024(10.09.2024 701507 sk samoo CoURT lorder ptd. 2024-09-05 o NCHL 6
) ABLAPL- COURT
12/2024(10.09.2024 S BEHERA NO. 2 |Order Dtd. 9999-12-31 BATL-1
9542/2024
OLD
COURT
. WP (C) - P. K. o
13/2024(10.09.2024 |0 S0 I AYAK ggb 2 |Order Dtd. 2024-09-06
COURT
) ABLAPL- JIBANJYOTI
14/2024(10.09.2024  [poreioe |98 NO. 2 |Order Dtd. 2024-09-05 BATL-2
OLD
B () - COURT
15/2024(10.09.2024 M. NAIK NO. 2 |Order Dtd. 2024-09-06
21793/2024
OLD
COURT
. WP (C) - o WRIT
16/2024(10.09.2024 (1,507 |B. R. BARICK ggb 2 |Order Dtd. 2024-09-04 o NCH_:
. COURT MISC.
17/2024 110.09.2024 SK SAHOO NO. 2 |Order Dtd. 2024-09-05 APPEAL
750/2019
OLD SEC.
COURT
18/2024(10.09.2024 (ABLAPL™ o o BrswaL NO. 2 |order Dtd. 2024-09-05
9559/2024
OLD
COURT
, WP (C) - o WRIT
19/2024(10.09.2024 [} 57 IR. c. ROUT ggb 2 lorder Dtd. 2024-09-04 o NCH_:
COURT
) ABLAPL- KHAGESWAR
20/2024(10.09.2024 20200 KPASES NO. 2 |order Dtd. 2024-09-05
OLD
. COURT MISC.
21/2024 110.09.2024 A MOHANTY NO. 2 |Order Dtd. 2024-09-05 APPEAL
750/2019
OLD SEC.
B () - COURT
22/2024(10.09.2024 M. NATK NO. 2 |order Dtd. 2024-09-06
21275/2024
OLD
W (C) - COURT
23/2024(10.09.2024 V. MOHAPATRA NO. 2 |order Dtd. 2024-09-06
21704/2024
OLD
COURT
) ABLAPL- SAMBEET
24/2024(10.09.2024  F0 L O Ak ggb 2 lorder Dtd. 2024-07-25
. COURT MISC.
25/2024(10.09.2024 S SWAIN NO. 2 |Order Dtd. 2024-09-05 APPEAL
451/2020
OLD SEC.
, WP (C) - COURT ol
26/2024/10.09.2024 [0S0 Ip.K. SWATN FoURT order ptd. 2024-09-06




ABLAPL-

COURT

27/2024(10.09.2024  [gono070 D SWAIN COURT lorder Drd. 2024-09-05
MISC.
28/2024 (10.09.2024 | 2R SD JENA COURT lorder Dtd. 2024-09-05 APPEAL
451/2020 NO. 1
SEC.
CRLMC- COURT
29/2024 [10.09.2024 BALARAM SINGH NO. 2 |order Dtd. 2024-10-23
3251/2024
OLD
B () - COURT
30/2024(10.09.2024 S.DAS NO. 2 |Oorder Dtd. 2024-09-05
20950/2024
OLD
B () - COURT
31/2024 [10.09.2024 M. NAIK NO. 2 |Order Dtd. 2024-09-06
19762/2024
OLD
I COURT
»32/2024110.09.2024 S S PATTANAIK NO. 2 |Order Dtd. 2024-09-05 BAIL-2
3725/2024
OLD
COURT
. WP (C) - DR. PURUSOTTAM ol
33/2024(10.09.2024  [[0I507  ORRY NO. 2 |Order Dtd. 2024-09-06
OLD
COURT
) ABLAPL- PRAFULLA
34/202410.09.2024  [Foote T e NO. |order Did. 2024-09-05
P () - COURT
35/2024(10.09.2024 PK DAS NO. 2 |Order Dtd. 2024-09-06
20891/2024
OLD
B () - COURT
36/2024(10.09.2024 B.K. SETHY NO. 2 |Order Dtd. 2024-09-06
21261/2024
OLD
P () - COURT
37/202410.09.2024 M NAK NO. 2 |order Dtd. 2024-09-06
21198/2024
OLD
W (C) - RAMESH COURT
38/2024(10.09.2024  [1715)7 ) lcHANDRA NO. 2 |order Dtd. 2024-09-06
MISHRA OLD
B () - COURT
39/2024 (10.09.2024 M NATK NO. 2 |Order Dtd. 2024-09-06
21194/2024
OLD
B () - COURT
40/2024[10.09.2024 M NAIK NO. 2 |Order Dtd. 2024-09-06
21190/2024
OLD
B () - COURT
41/2024 [10.09.2024 M NATK NO. 2 |order Dtd. 2024-09-06
21186/2024
OLD
COURT
) WP (C) - DR PURUSOTTAM
42/2024(10.09.2024 o0 00" |0 2T NO. 2 |Order Dtd. 2024-09-06
OLD
. DR COURT
43/2024(10.09.2024 50 207 [PURUSHOTTAM NO. 2 |Order Dtd. 2024-09-06
CHULT OLD
WP (C) - COURT
44/2024/10.09.2024 |27 =17 |PK DAS NO. 2 |Order Dtd. 2024-09-06

OLD




WP (C) -

COURT

45/2024/10.09.2024 |70 20 o, [PK DAS NO. 2 [order Dtd. 2024-09-06
OLD
WP (C) - COURT
46/2024(10.09.2024 SP SAMANTA NO. 2 |order Dtd. 2024-09-06
20784/2024
OLD
WP (C) - COURT
47/2024(10.09.2024 M NAIK NO. 2 [Oorder Dtd. 2024-09-06
20633/2024
OLD
COURT
: CRLMC- CRIMINAL
48/2024110.09.2024 [0 0 0, |P.K. MOHANTY NO. 2 |order Dtd. 2024-09-06 MTSC
OLD
COURT
: CRLMC- CRIMINAL
49/2024110.09.2024 707000 o |S.BARDHAN NO. 2 [Oorder Dtd. 2024-09-06 MIse
OLD
WP (C) - DR COURT
50/2024(10.09.2024 [ 000, |[PURUSHOTTAM NO. 2 [order Dtd. 2024-09-06
CHULI OLD
COURT
: CRLMC- CRIMINAL
51/2024110.09.2024 70707 ) |S.BARDHAN NO. 2 [Oorder Dtd. 2024-09-06 MISe
OLD
WE (C) - COURT
52/202410.09.2024 KC SAMAL NO. 2 [order Dtd. 2024-09-06
21572/2024
OLD
COURT
. CRLMC- CRIMINAL
53/2024(10.09.2024 70000 o |J.D. MUDULI Tg. Order Dtd. 2024-09-06 MTSC
. COURT
55/2024110.09.2024 [/ 000 o0, [NK ROUT Tg. Order Dtd. 2024-09-06
COURT
: CRLMC- CRIMINAL
56/2024110.09.2024 )00 [R.K. BARIK Tg. Order Dtd. 2024-09-05 MISC
WP (C) - COURT
57/2024(10.09.2024 |1 o00 0, [R SAMAL Tg. Order Dtd. 2024-09-06
: CRLMC- COURT
58/202410.09.2024 R.K. BARIK NO. 2 [order Dtd. 2024-09-05
2176/2024
OLD
WP (C) - COURT
59/202410.09.2024 NK ROUT NO. 2 |order Dtd. 2024-09-06
21768/2024
OLD
WP (C) - COURT
60/202410.09.2024 R SAMAL NO. 2 |order Dtd. 2024-09-06
21981/2024
OLD
COURT
: CRLMC- CRIMINAL
61/2024110.09.2024 /.00 0o, |B.SINGH Tg. Order Dtd. 2024-09-05 MISC
WP (C) - COURT
62/2024(10.09.2024 ;0008 0o, |T NAYAK Tg. Order Dtd. 2024-09-06
COURT
: CRLMC- CRIMINAL
63/2024110.09.2024 27000 o |S.S.RATH NO. |order Dtd. 2024-09-04 M1SC

15




BLAPL-

COURT

64/2024/10.09.2024 |0 " 0, |J PRADHAN Tg. Order Dtd. 2024-09-06
BLAPL- COURT
65/2024 (10.09.2024 BR SENAPATI NO. |Order Dtd. 2024-09-06
3916/2024 15
COURT
: CRLMC- CRIMINAL
66/2024(10.09.2024 [/ 700 |B.DASH Tg. Order Dtd. 2024-09-04 MIse
BLAPL- COURT
67/2024(10.09.2024 R DAS NO. |0Order Dtd. 2024-09-06 BAIL-1
4118/2024 g
: CRLMC- COURT
68/2024 (10.09.2024 S.DASH NO. |0Order Dtd. 2024-09-04
2876/2024 15
: WP (C) - COURT ol
69/2024110.09.2024 o070 00, |P. K. MISHRA No. g Order Dtd. 2024-08-12
: BLAPL- COURT
70/2024110.09.2024 S0, |DP DASH No. g |Order Dtd. 2024-09-06 BAIL-1
: WP (C) - COURT el
71/2024110.09.2024 )00 o0, [R.K.ROUT No. 5 [order Dtd. 2024-09-05
: CRLMC- COURT CRIMINAL
72/2024(10.09.2024  [J D00 L o |S.K.NANDA No. 3 (Order Dtd. 2024-09-06 MISC
: BLAPL- COURT
73/2024(10.09.2024 D00 o, |S HUSSAIN No. 3 (0rder Dtd. 2024-09-06
: CRLMC- COURT CRIMINAL
74/2024(10.09.2024 700 L o |S.K.NANDA No. 3 order Dtd. 2024-09-06 MIsC
WP (C) - COURT
75/2024(10.09.2024 [, 000 o, |S.DASH Tg. Order Dtd. 2024-09-04
WP (C) - COURT
76/2024(10.09.2024 |- )00, (G- K. SUNDARAY Tg. Order Dtd. 2024-09-04
COURT
, WP (C) - BRAJA MOHAN el
77/2024110.09.2024 o0l 000 [oaranGT Tg. Order Dtd. 2024-09-04
COURT
: CRLMC- CRIMINAL
78/2024(10.09.2024 |50 o |P.K. DAS Tg. Order Dtd. 2024-09-06 MIse
WP (C) - COURT
79/2024(10.09.2024 [ goc, 000, |S-BISWAL 28. Order Dtd. 2024-09-05
WP (C) - COURT
80/2024110.09.2024 | o000, |G K. SUNDARAY gg. Order Dtd. 2024-09-05
COURT
: CRLMC- CRIMINAL
81/2024(10.09.2024 |22~ . |S.S. PASAYAT 28. Order Dtd. 2024-09-05 MIse
WP (C) - COURT
82/2024110.09.2024 | oo o0, |G K. SUNDARAY 28. Order Dtd. 2024-09-05
: WP (C) - COURT el
83/2024110.09.2024 ) o000, | T MAHAPATRA No.  |order Dtd. 2024-09-05




20

. COURT
64/2024 [10.09.2024 |50 oo, |C.DAS 28. Order Dtd. 2024-09-05
e (C) - COURT
85/2024(10.09.2024 |y 000", L. DASH gg. Order Dtd. 2024-09-05
COURT
) CRLMC- CRIMINAL
86/2024(10.09.2024 |5 20 o |B.S. SWAIN 28. Order Dtd. 2024-09-06 e
COURT
: WP (C) - BHAGABAN oL
67/2024 [10.09.2024 |50 000000 [on gg. Order Dtd. 2024-09-05
WP (C) - COURT
88/2024(10.09.2024 |y 0c") 0o, |G.C.JENA 28' Order Dtd. 2024-09-05
S COURT
89/2024(10.09.2024  |oo0on” o, IC.R.NAYAK 28. Order Dtd. 2024-09-05
. WP (C) - COURT o
90/2024(10.09.2024 |50 050" 0o, |S K. MOHANTY No. ¢ Order Dtd. 2024-09-05
WP (C) - COURT
91/2024(10.09.2024 | /gocr” 0o, |B.K.BEHERA Tg. Order Dtd. 2024-09-04
WP (C) - COURT
92/2024(10.09.2024 |50 0" o IM.N.MOHANTY Tg. Order Dtd. 2024-09-04
W (C) - COURT
93/2024(10.09.2024 |50 0007 0 IS K. SAHOO Tg. Order Dtd. 2024-09-04
COURT
94/2024(10.09.2024 | CRLMA- G.SAHOO NO. |Order Dtd. 2024-09-05
138/2024 Lo
COURT
) CMP- MANOJ KUMAR
95/2024 [10.09.2024  |50e 0000 lyouainy” o) Tg. Order Dtd. 2024-09-05
WRIT
96/2024110.09.2024 "R (C)- P.BEHERA EgURT Order Dtd. 2024-09-06 BRANCH
’ Y2 15862/2024 | " o € : (DIVISIO
BENCH-1)
: WP (C) - COURT ol
97/2024(10.09.2024  |1go-0" o, |J.R. BEHERA NG, [order Dtd. 2024-09-06
. WP (C) - COURT o
98/2024110.09.2024 |10~ ID.K. SAHU NG, ] |order Dtd. 2024-09-06
: WP (C) - COURT ol
99/2024(10.09.2024 |1 00", |G. SUNDARA NG, ] |order Dtd. 2024-09-06
MATA- S.K. COURT FIRST
! - —
00/202410.09.2024  |,0000 o0 Dt e NG, ] |order Dtd. 2024-09-06 ADPLAL
MATA- COURT FIRST
! - -
01/202410.09.2024 | ,50°7 o |J.SAHOO NG, ] |order Dtd. 2024-09-06 APPLAL




02/2024 [10.09.2024 T§g§5023 J. SAHOO ;g?Rf Order Dtd. 2024-09-06 o
103/2024110.09.2024 ?52535024 PK PAL ;g?Rf Order Dtd. 2024-09-06 BAIL-1
04/2024[10.09.2024 1050 |s.s. PaNDA CoURT order ptd. 2024-09-06 e
05/2024/10.09.2024 (7000 | K. MOHANTY FoURT order ptd. 2024-09-06 e NCH- 8
06/202410.09.2024  ([oeto o |p.K. PANDA v R lorder ptd. 2024-09-06 e NCH- 7
109/2024110.09.2024 ?22253;023 ;ggggﬁ KUMAR %g?RT Order Dtd. 2024-09-06 BAIL-2
10/2024(10.09.2024  FSA I3 omamana fligf” Order Ded. 2024-09-06 SECOND
111/2024(10.09.2024 §§§;2018 S.S.BISWAL §§?RT Order Dtd. 2024-09-06 igggii
112/202410.09.2024 ?i?;2018 S.S.BISWAL §§?RT Order Dtd. 2024-09-06 igggii
14/202410.08.2024  FEFRE -y ouanra §§?RT Order Ded. 2024-09-06 FIRST
115/202410.09.2024 ?55??619 G.D MALLICK §§?RT Order Dtd. 2024-09-06 i;iggL
16/2024(10.09.2024  |Z07 - [H.K. MOHANTA §§?RT Order Dtd. 2024-09-06 e NCH- S
17/2024(10.09.2024 25{52;2021 B.SAHOO §§?RT Order Dtd. 2024-09-05 o NCH
118/202410.09.2024 222235024 giiggﬁl as §§?RT Order Dtd. 2024-09-04

119/2024 110.09.2024 §§g§3;024 giiigﬁl Pas §§?RT Order Dtd. 2024-09-04
20/2024(10.09.2024 121507 ls k. pwrveDT §§?RT Order Dtd. 2024-09-05 e ANCH 7
121/2024 10.09.2024 §§§¥32024 giiigix Pas §§?RT Order Dtd. 2024-09-04
122/2024(10.09.2024 ggig;;2021 S.N.JENA §§?RT Order Dtd. 2024-09-05 e eH_
123/202410.09.2024 §§§235024 giii?il as ES?RT Order Dtd. 2024-09-04

20




COURT

WP (C) - WRIT
/ - -
25/202410.09.2024 |- o0 o), [B.K. PARDHI 28. Order Dtd. 2024-09-05 BRANCH-T
COURT
WP (C) - WRIT
/ — —
26/2024/10.09.2024 | D ot oo R.K. DEHURY 28. Order Dtd. 2024-09-06 BRANCH-1
COURT
WP (C) - WRIT
/ - -
27/202410.09.2024 |7 2% |P.K.LENKA 28. Order Dtd. 2024-09-06 BRANCH-7
COURT
WP (C) - WRIT
/ — —
28/202410.09.2024 |00 0 0o, (G.C. JENA 28. Order Dtd. 2024-09-04 BRANCH-4
CRp- COURT
29/2024(10.09.2024 S.K.BEHERA NO. |order Dtd. 2024-09-06
28/2024 14
CRIMP- COURT
30/2024(10.09.2024 P.BASTIA NO. |Order Dtd. 2024-09-06
1264/2024 14
CRD- COURT
31/2024(10.09.2024 M.ROUT NO. |order Dtd. 2024-09-06
28/2024 14
WE (C) - COURT
/ — —
32/202410.09.2024 |, 020 o0, , M-R.SAHOO Tg. Order Dtd. 2024-09-06
TRP(C) - COURT
33/2024(10.09.2024 P.K.MOHANTY NO. |Order Dtd. 2024-09-06
266/2024 P
COURT
CRP- CIVIL
/ — —
34/2024(10.09.2024 |72 o) T.BAG NO. 2 |0rder Dtd. 2024-09-06 REVISION
OLD
TRP (C) - COURT
35/2024(10.09.2024 H.K.MALLICK NO. |0rder Dtd. 2024-09-06
253/2024 12
COURT
CRLMA-
/ —
36/2024|10.09.2024 |77, |B. BEHERA NO. BAIL-2
12
CMAPL- COURT
37/2024(10.09.2024 P.C. MOHANTY NO. |0rder Dtd. 2024-09-06 M.J.C
161/2024 14
ABLAPL- COURT
/ — — —
39/202410.09.2024 [0/ 0 oo |SK. SAMIMA No. o |Order Dtd. 2024-09-06 BAIL-1
WRIT
oJc- COURT BRANCH
/ — —
40/2024110.09.2024 )50 140, [R.CH. ROUT No. o |0rder Dtd. 2024-08-29 (DIVISIO
BENCH-3)
WRIT
0JC- R.K. COURT BRANCH
/ — —
41/2024/10.09.2024 | J5/0 1000 OHAPATRA No. o |Order Dtd. 2024-08-29 (DIVISIO
BENCH-3)
WP (C) - COURT
/ — —
42/2024/10.09.2024 |, 0505 50, |S-BARIK Tg. Order Dtd. 2024-09-06
WP (C) - COURT
/ — —
43/2024110.09.2024 |, o0 500, |S-K.ACHARYA No.  |order Dtd. 2024-09-06




12

BLAPL— RAMESH COURT
44/2024(10.09.2024 220 ICHANDRA NO. 2 |Order Dtd. 9999-12-31 BATL-2
MAHARANA OLD
WP (C) - COURT
145/2024(10.09.2024 S.K.ACHARYA NO. 2 |Order Dtd. 2024-09-06
21806/2024
OLD
CRLA- COURT
! — —
46/2024(10.09.2024 oo |5, SAHOO ro R |order ptd. 2024-09-06
BIBHUTI
148/202410.09.2024 22;?5;524 RANJAN ;gURg Order Dtd. 2024-09-06
MOHANTY .
WP (C) = COURT WRIT
i — _
49/202410.09.2024  [;285)7 | H.K. PANDA FoUR order pd. 2024-09-04 R ANCH_T
ARBP- DATITART COURT
i - -
50/2024[10.09.2024  PRED o PRITER FOUR lorder Drd. 2024-09-04 M.J.C.
WP (C) - COURT WRIT
! - -
51/2024(10.09.2024  [721C)7 k. paNDA FOUR lorder Drd. 2024-09-04 RANCH-7
WP (C) - COURT WRIT
i - -
52/202410.09.2024 [¢Zi0)7  Is.R.BARIK FoURD lorder Drd. 2024-09-06 R ANCH2
WP (C) = COURT WRIT
i — _
53/2024(10.09.2024 17 lp.K. JENA Fo D order Dtd. 2024-09-06 R ANCH_T
WP (C) - COURT
! - -
54/2024(10.09.2024  [721C)° 'R K ROUT FOURT lorder Drd. 2024-09-06
ABLAPL- COURT
! — — _
55/2024(10.09.2024 (0N A K.BEHERA FoOR7 lorder Drd. 2023-09-06 BATL-2
WP (C) - COURT WRIT
! — _
56/2024(10.09.2024 124007 IDTLLIP SAMAL FoUR lorder ptd. 2024-09-05 R ANCH-4
WP (C) - COURT WRIT
! - -
57/2024[10.09.2024 121007 IDTLLTP SAMAL FoOR7 lorder Drd. 2024-09-05 R ANCH-
WP (C) - COURT WRIT
! - —
58/2024(10.09.2024  [124C)7  |c.R. NAYAK v R |order ptd. 2024-09-06 R ANCH-1
WP (C) - COURT WRIT
! - —
59/2024(10.09.2024 |12 )7 IDTLLIP SAMAL "o R lorder ptd. 2024-09-05 R ANCH2
WP (C) - COURT WRIT
! - —
60/2024(10.09.2024 |1c )7 IDTLLIP SAMAL co R lorder ptd. 2024-09-05 R ANCH2
COURT
CRLREV- CRIMINAL
! - —
61/2024(10.09.2024 | >00'"  [RANJITA STNGH Tg. Order Dtd. 2024-07-09 EEVTSION
COURT
WP (C) - WRIT
! - —
62/2024(10.09.2024 o0 )7 |S.K.PRADHAN Tg. Order Dtd. 2024-09-04 R ANCH-4
COURT
WP (C) - WRIT
! - -
63/202410.09.2024 |70/ k.R. JENA Tg. Order Dtd. 2024-09-04 R ANCH_4




COURT

WP (C) - WRIT
/ - -
64/2024/10.09.2024 27013/2022 S.K.SAHU Tg. Order Dtd. 2024-09-04 BRANCH-4
COURT
WP (C) - WRIT
! — —
65/2024/10.09.2024 13619/2024 P.K. MISHRA Tg. Order Dtd. 2024-09-05 BRANCH-6
COURT
WP (C) - WRIT
/ - -
67/2024/10.09.2024 12950/2024 M.JATI Tg. Order Dtd. 2024-09-05 BRANCH-"7
COURT
WP (C) - WRIT
! — —
68/2024/10.09.2024 20064/2023 S. S. RATH Tg. Order Dtd. 2024-10-08 BRANCH-2
COURT
WP (C) - WRIT
i — _
69/2024/10.09.2024 1282572024 A.PATTANAIK Tg. Order Dtd. 2024-09-05 BRANCH-5
COURT
WP (C) - WRIT
i — -
71/2024/10.09.2024 12594/2024 J.R. KAR Tg. Order Dtd. 2024-09-05 BRANCH-2
SLAPL. COURT
172/2024110.09.2024 R R NAYAK NO. Order Dtd. 2024-09-05
3914/2024 17
COURT
WP (C) - WRIT
i — _
73/2024/10.09.2024 1373272024 K.SAHOO Tg. Order Dtd. 2024-09-05 BRANCH-7
COURT
WP (C) - SARAT CHANDRA WRIT
i — -
74/2024/10.09.2024 850/2024 [MEKAP ggb 2 |order Dtd. 2024-10-21 BRANCH-7
COURT
WP (C) - SRINIBAS WRIT
! — _
75/2024(10.09.2024 14331 /2024 [MOHANTY ggb 2 |order Dtd. 2024-09-03 BRANCH-6
COURT
WP (C) - WRIT
! — _
76/2024(10.09.2024 1373272024 P.K.PAL NO. 2 |0rder Dtd. 2024-09-05 BRANCH-7
OLD
COURT
WP (C) - WRIT
! — -
77/2024|10.09.2024 16068/2024 R R DAS Tg. Order Dtd. 2024-09-24 BRANCH-1
COURT
WP (C) - WRIT
! — _
78/2024(10.09.2024 11072/2024 G. SUNDARA Tg. Order Dtd. 2024-09-05 BRANCH-1
COURT
WP (C) - WRIT
! — —
79/2024/10.09.2024 11538/2024 |B+ BEHERA Tg. Order Dtd. 2024-09-05 BRANCH-6
COURT
WP (C) - WRIT
! — —
80/2024/10.09.2024 11541/2024 R.SAMAL Tg. Order Dtd. 2024-09-05 BRANCH-6
COURT
WP (C) - GUNAKAR WRIT
] - -
81/2024(10.09.2024 11211/2024 |MTSHRA Tg. Order Dtd. 2024-09-05 BRANCH-3
COURT
WP (C) - AJAYA KUMAR WRIT
! — —
82/2024/10.09.2024 10788/2024 INAYAK Tg. Order Dtd. 2024-09-05 BRANCH-6
WE (C) COURT WRIT
183/2024/10.09.2024 9765/2023 P.K. JENA NO. Order Dtd. 2024-09-06 BRANCH
10 (DIVISIO




BENCH-1)

WP (C) - COURT
! - —
85/2024110.09.2024 20880/2024 M. NAIK C. NO. 7 Order Dtd. 2024-09-06
COURT
CRLA- CRIMINAL
! — —
86/2024110.09.2024 1039/2023 R.K. BARIK C. gg. Order Dtd. 2024-09-06 APPEAL
MACA- COURT MISC.
188/2024(10.09.2024 S.R. OJHA C. NO. |order Dtd. 2024-09-04 APPEAL
188/2019
23 SEC.
MACA- COURT MISC.
189/2024(10.09.2024 K.C.NAYAK C. NO. |order Dtd. 2024-09-04 APPEAL
188/2019
23 SEC.
MACA- COURT MISC.
190/2024 110.09.2024 P.K.PARIDA C. NO. |order Dtd. 2024-09-05 APPEAL
302/2019
23 SEC.
MACA- COURT MISC.
192/202410.09.2024 S.K. SAHOO C. NO. |Oorder Dtd. 2024-09-05 APPEAL
302/2019
23 SEC.
COURT
RPFAM- FIRST
i — _
93/2024/10.09.2024 |J,.0) . [BALARAM SINGHC. 22. Order Dtd. 2024-09-05 ADDEAL
MACA- COURT MISC.
194/2024 110.09.2024 S.K. SAHOO C. NO. |order Dtd. 2024-09-05 APPEAL
96/2021
23 SEC.
MACA- COURT MISC.
195/202410.09.2024 J.DEHURY C. NO. |Order Dtd. 2024-09-05 APPEAL
96/2021
23 SEC.
MACA- COURT MISC.
197/2024(10.09.2024 S.R. OJHA C. NO. |Order Dtd. 2024-09-05 APPEAL
28/2022
23 SEC.
COURT
WP (C) - WRIT
! — _
98/2024110.09.2024 37199/2023 M.R. SAHOO C. gg. Order Dtd. 2024-09-03 BRANCH-2
COURT
WP (C) - WRIT
! - -
99/2024110.09.2024 5978/2024 M.KAR C. gg. Order Dtd. 2024-09-04 BRANCH-6
WP (C) - COURT WRIT
300/2024110.09.2024 11946/2024 M.KAR C. NO. 1 Order Dtd. 2024-09-04 BRANCH-4
BLAPL- COURT
01/2024(10.09.2024 |- o [D.P. DAS C. No. 1 |order Dtd. 2024-09-06 BATL-2
BLAPL- COURT
02/2024(10.09.2024 |72, ~ ) - [H.K. PATRA C. No. 1 (order Dtd. 2024-09-06 BATL-1
BLAPL- COURT
03/2024(10.09.2024 500 /0o, |P.K. DAS C. No. g (Order Dtd. 2024-09-06 BATL-2
WP (C) - COURT
304/2024110.09.2024 21826/2024 J P KAR C. NO. 5 Order Dtd. 2024-09-05
COURT
WP (C) - GOPINATH
05/2024(10.09.2024 |00 000, [metnn C. Tg. Order Dtd. 2024-10-21
06/2024 10.09.2024 | ABLAPL- (CHEERA RANJAN [C. (COURT [Order Dtd. 2024-09-06 BATL-1




2036/2022 |SATAPATHY NO. 5 |
COURT
LAA- FIRST
07/2024(10.09.2024 | 5% |5 BEHERA Tg. Order Dtd. 2024-05-02 i
COURT
CRLA- CRIMINAL
08/202410.09.2024 ([0 o P.K.PAL NO. 2 |Order Dtd. 2024-08-30 i
OLD
BLAPL- COURT
10/2024(10.09.2024 [0 o |p.K. JENA ro Tt lorder ptd. 2024-09-06 BATIL-1
BLAPL- COURT
12/2024(10.09.2024  [02871° lp.x. JENA vo RL lorder Dtd. 2024-09-06 BAIL-2
CRLA- COURT CRIMINAL
13/2024(10.09.2024 (5,707 P K. SWAIN FoUR order ptd. 2024-09-03 pear
ABLAPL- COURT
14/202410.09.2024  [goet 700 MLK. MOHANTY Fo R lorder Drd. 2024-09-06
BLAPL- COURT
15/2024(10.09.2024 020707 lB.DAS ro R lorder ptd. 2024-09-06
WRIT
WP (C) - COURT o BRANCH
16/2024(10.09.2024 (17 C)7 |5 K. MOHANTA FoURT lorder Drd. 2024-09-04 DTVISTO
BENCH-1)
ABLAPL- COURT
17/2024(10.09.2024 (222870 |6 ¢ BEHERA w7 lorder ptd. 2024-09-06
BLAPL- COURT
18/2024(10.09.2024  [2-8707 - Ikn1TISH o "7 |order ptd. 2024-09-06 BAIL-1
CRLA- COURT CRIMINAL
19/2024(10.09.2024 "7 |A.K.MISHRA ro NL lorder Dtd. 2024-09-06 ey
ABLAPL-  |PUSPANJALI COURT
20/2024(10.09.2024  [goptioe - PHS ro "L |order ptd. 2024-09-06
BLAPL- COURT
21/2024(10.09.2024 o0l BB MALLICK ro NL lorder Dtd. 2024-09-06 BATL-2
COURT
CRLA- CRIMINAL
22/2024(10.09.2024 [ "" o |s.DASH gg. Order Dtd. 2024-09-06 oAt
N COURT
123/202410.09.2024 D.PANDA NO. |Order Dtd. 2024-09-06
8414/2024 i
COURT
124/2024(10.09.2024  (ABLAPL™ 1 o NaTH NO. |Order Dtd. 2024-09-06
9589/2024 =
BLAPL— COURT
125/202410.09.2024 H.S.PATKARAY NO. |order Dtd. 2024-09-06 BAIL-2
8371/2024 =
N COURT
126/2024(10.09.2024 MK PANTI NO. |order Dtd. 2024-09-06 BATL-2
6499/2024 =




COURT

CRLA- CRIMINAL
27/2024(10.09.2024  ([(¥e7 . |D.PRADHAN Tg. Order Dtd. 2024-09-06 i
BLAPT,— COURT
128/202410.09.2024 G SAHOO NO. |Order Dtd. 2024-09-06
2785/2024 0
BLAPL- COURT
329/2024110.09.2024 H.S.PAIKARAY NO. Order Dtd. 2024-09-06 BAIL-2
8368/2024 s
COURT
ABLAPL- MRUTUNJAYA
30/202410.09.2024  [go2bon PR NO. 2 |Order Dtd. 2024-08-27 BATIL-1
OLD
BLAPT,— COURT
31/2024(10.09.2024 D.K.NAIK NO. 2 |Order Dtd. 9999-12-31
8215/2024
OLD
COURT
32/202410.09.2024 (PBLAPL™ 1o o SENAPATI NO. 2 |Order Dtd. 2024-08-01
7564/2024
OLD
COURT
33/202410.09.2024  (ABLAPL™ o ppnERA NO. 2 |order Dtd. 2024-09-06
9637/2024
OLD
COURT
34/202410.09.2024  (ABLAPL™ 011 saHOO NO. 2 |order Dtd. 2024-08-13
7693/2024
OLD
N COURT
35/2024 110.09.2024 G.JAYSINGH NO. 2 |order Dtd. 2024-09-06
8427/2024
OLD
COURT
36/2024(10.09.2024  (RBLAPL™ ly MALLICK NO. 2 |order Dtd. 2024-08-06
7862/2024
OLD
I COURT
37/2024 110.09.2024 G.JAYSINGH NO. 2 |order Dtd. 2024-09-06
8378/2024
OLD
COURT
38/2024 10.09.2024  PBLAPL™ o spna NO. 2 |order Dtd. 2024-09-06
9236/2024
OLD
COURT
39/2024 |10.09.2024  ABLAPL= 1y orH00 NO. 2 |order Dtd. 2024-09-06 BAIL-1
9225/2024
OLD
N COURT
40/202410.09.2024 P.K.MISHRA NO. 2 |Order Dtd. 2024-09-06
8408/2024
OLD
COURT
41/2024(10.09.2024  (ABLAPL™ ok MoOHANTY NO. 2 |Order Dtd. 2024-09-06
9218/2024
OLD
N COURT
42/2024 110.09.2024 P.K.MOHANTY NO. 2 |order Dtd. 2024-09-06
8417/2024
OLD
COURT
43/2024(10.09.2024  (ABLAPL™ o paRIK NO. 2 |Order Dtd. 2024-09-06
9206/2024
OLD
BLAPT— COURT
44/2024/10.09.2024  [2270  |p.K.MISHRA NO. 2 |Order Dtd. 2024-09-06

OLD




ABLAPL-

COURT

45/2024(10.09.2024 02000 S BARTK NO. 2 |order Dtd. 2024-09-06
OLD
COURT
46/2024(10.09.2024  (ABLAPL™ lye smna NO. 2 |Order Dtd. 2024-09-06
9201/2024
OLD
BLAPL- COURT
47/2024 110.09.2024 MADAN DAS NO. 2 |Order Dtd. 2024-09-06 BATL-2
8365/2024
OLD
COURT
48/2024 (10.09.2024  RBLAPL= ly MoHANTY NO. 2 |Order Dtd. 2024-09-06
9159/2024
OLD
COURT
WP (C) - o WRIT
49/2024(10.09.2024 121907 lc. KHATRT NO. 2 |Order Dtd. 2024-09-05 N NCH_4
OLD
ABLAPL- COURT
350/2024110.09.2024 A K MOHANTY NO. 2 Order Dtd. 2024-08-1¢6 BAIL-1
8241/2024
OLD
COURT
51/202410.09.2024  (ABLAPL™ o paRIK NO. 2 |order Dtd. 2024-09-06 BAIL-2
9099/2024
OLD
COURT
52/2024110.09.2024  [PBRAPL= lr baTRA NO. 2 |Order Dtd. 2024-09-05
8919/2024
OLD
ABLAPL- COURT
353/2024110.09.2024 A K MOHANTY NO. 2 Order Dtd. 2024-08-05 BAIL-1
7737/2024
OLD
ABLAPL- COURT
54/2024(10.09.2024 (222000 ek JENA FoOR7 lorder Drd. 2024-09-06
ABLAPL- COURT
55/202410.09.2024 (22700 |6 suNDARA FOUR7 lorder Drd. 2024-09-06
ABLAPL- COURT
56/202410.09.2024 ;500 g sawH00 FOUR7 lorder Drd. 2024-09-06
ABLAPL- COURT
57/2024(10.09.2024 7570500 1B STNGH FOUR? lorder Drd. 2024-09-06 BATL-1
BLAPL- COURT
58/2024(10.09.2024  [020l” B BEHERA FoUR order pa. 2024-09-06
BLAPL- COURT
59/2024[10.09.2024 202007 MR saHOO 2o R lorder ptd. 2024-09-05 BATL-2
ABLAPL- COURT
60/2024(10.09.2024 o070 |p. K. DasH FoUR order ptd. 2024-09-05
COURT
WP (C) - JYOTT RANJAN o
73/2024 [10.09.2024 |22 )7 1 e gg. Order Dtd. 2024-09-05
W (C) - COURT
74/202410.09.2024  [ho O IR.SAMAL Tg. Order Dtd. 2024-09-06
CRLA- DR CRIMINAL
75/2024 [10.09.2024  [(770°  |S. CHOUDHURY ) |order ptd. 2024-09-10 i
BLAPL- DR
78/202410.09.2024  [oX07)”  |SARAT DasH ) |order ptd. 2024-09-06




BLAPL-

JUDHISTHIR

DR

79/2024(10.09.2024 |20 (TR c. ) |order Dtd. 2024-09-06 BATL-2
BLAPL- DR
80/202410.09.2024 20000 M. R. BARTK . ) |order ptd. 2024-09-06
BLAPL- SANJIB KUMAR DR
81/2024(10.09.2024  [ooBoln SR TE c. ) [order Dtd. 2024-09-06
COURT
82/202410.09.2024 (RBLAPL= 1y ¢ BEOL  lc. NO. 2 |Order Dtd. 2024-09-06
9636/2024
OLD
ABLAPL- COURT
183/2024(10.09.2024 SUVENDU BARIK|C. NO. 2 |Order Dtd. 2024-08-29
8969/2024
OLD
COURT
ABLAPL- PRASANTA
84/2024(10.09.2024  [ocBTT o IFIESANTE ray [C- ggb 2 lorder Dtd. 2024-09-05
COURT
ABLAPL- PRASANTA
85/202410.09.2024  [gopeto e Ay [C- ggb 2 |lorder Dtd. 2024-09-05
P () - COURT
87/202410.09.2024 K. C. SWAIN |C. NO. 2 |Order Dtd. 2024-09-05
21605/2024
OLD
CRLA COURT
88/2024 110.09.2024 J. PRADHAN  |C. NO. 2 |order Dtd. 2024-09-06
735/2024
OLD
COURT
ABLAPL- PRASANTA
89/202410.09.2024  [oopeloe SN Ay (G ggb 2 lorder Dtd. 2024-09-05 BAIL-2
COURT
ABLAPL- PRASANTA
91/202410.09.2024  [eop it o EESAN ray [C- ggb 2 lorder Dtd. 2024-09-05
COURT
ABLAPL- PRASANTA
92/2024(10.09.2024  [Foc BT - IFRESANTE ray [C- ggb 2 lorder Dtd. 2024-07-18
I COURT
93/2024 |10.09.2024 A. K. BEHERA [C. NO. 2 |order Dtd. 2024-09-06
8402/2024
OLD
— COURT
104/2024(10.09.2024 SARAT DASH  |C. NO. 2 |order Dtd. 2024-09-04
3275/2024
OLD
COURT
CRLMC- SIBA PRASAD
95/2024 [10.09.2024  (0n0C7 SRS c. NO. 2 |order Dtd. 2024-09-04
OLD
COURT WRIT
96/2024 10.09.2024 |"E(C)- K.N. SAHOO |c NO. 2 |Order Dtd. 2024-09-06 BRANCH
<09 17176/2024 K- N- : o : (DIVISIO
BENCH-2)
COURT
CRLMC- AMRESH
97/2024 [10.09.2024 (ST ey c. NO. 2 |order Dtd. 2024-09-04
OLD
WP (C) - COURT o
98/202410.09.2024 o0 207 o Ik.N. saHOO . FoORT lorder Drd. 2024-09-06




ABLAPL- COURT
99/2024/10.09.2024 [0 000, M. R. BARIK No. 7 Order Dtd. 2024-09-05 BAIL-1
ABLAPL- SIBA PRASAD COURT
00/2024110.09.2024 [0 000 Samoo No. j [order Dtd. 2024-09-05 BAIL-2
ABLAPL- SIBA PRASAD COURT
01/2024(10.09.2024 [0 00 |Samoo No. j [order Dtd. 2024-09-05
COURT
WP (C) - WRIT
02/2024(10.09.2024 [0 000, |B.K. MOHANTY gg. Order Dtd. 2024-09-06 BRANCH-1
COURT
WP (C) - oL WRIT
03/2024[10.09.2024 |7 720 00, |S . MOHARANA gg. Order Dtd. 2024-09-06 BRANCH-8
COURT
ABLAPL-  |BINDU SAGAR
04/2024110.09.2024 [0 0o sy gg. Order Dtd. 2024-09-05
BLAPL- COURT
)05/2024 (10.09.2024 R. K. DEHURY NO. |Order Dtd. 2024-09-05
3703/2024 P
WP (C) - COURT
06/2024/10.09.2024 | 100y 500, |P- K. SWAIN 22. Order Dtd. 2024-09-05
COURT
WP (C) - ol WRIT
07/2024(10.09.2024 |12, 5 /0 g5, |S-R.MOHAPATRA gg. Order Dtd. 2024-09-06 BRANCH-4
CRLA- COURT
)08/2024 (10.09.2024 SUVENDU BARIK NO. |Order Dtd. 2024-09-05
772/2024 s
WP (C) - COURT
09/2024110.09.2024 [, o0 000, [R. R. DAS Tg. Order Dtd. 2024-09-05
CRLA- COURT
)10/2024 10.09.2024 SUVENDU BARIK NO. |Order Dtd. 2024-11-25
773/2024 15
WP (C) - COURT
11/2024(10.09.2024 [, 000000, | T KAMILA Tg. Order Dtd. 2024-09-05
COURT
WP (C) - WRIT
12/2024(10.09.2024 ) 0077 /001 o B SAMAL Tg. Order Dtd. 2024-08-16 BRANCH-3
WP (C) - COURT
)13/2024 (10.09.2024 RASMI RANJAN NO. |Order Dtd. 2024-09-05
19990/2024 e
COURT
BLAPL- BINDU SAGAR
14/2024(10.09.2024 | S000 0 o0 [cuntn Tg. Order Dtd. 2024-09-05
WP (C) - COURT
15/2024(10.09.2024 [, 0L 000, [N, PANDA gg. Order Dtd. 2024-10-03
COURT SECOND
)16/2024 (10.09.2024  |SA-72/1996 |Y.DAS NO. |Order Dtd. 2024-09-06 ADDEAL

23




CRLMC-

JADUNATH

COURT

17/2024(10.09.2024 |20 070 | oRADHAN gg. Order Dtd. 2024-09-04
WP (C) - COURT
18/202410.09.2024 |1 2000, N. K. ROUT gg. Order Dtd. 2024-09-05
CRIMO- COURT
)19/2024 10.09.2024 H. K. PATRA NO. |order Dtd. 2024-09-04
3278/2024 P
WP (C) - COURT
20/2024/10.09.2024 |1 o' 0o, [P- K. DAS gg. Order Dtd. 2024-09-05
CRIMO- COURT
21/2024/10.09.2024 H. K. PATRA NO. |order Dtd. 2024-09-04
3273/2024 3
WP (C) - COURT
22/2024(10.09.2024  [[occ0 o0, |G. JAYSINGH gg. Order Dtd. 2024-09-05
COURT
CRLMC- HRUDANANDA
23/2024110.09.2024 200 o0 [orApATRA gg. Order Dtd. 2024-09-04
COURT
SA- SECOND
24/2024110.09.2024 |20 o0 |G.SUNDARA gg. Order Dtd. 2024-09-06 ADDEAL
WP (C) - COURT
25/2024(10.09.2024 |, o5 0o, |A. SUNDARAY gg. Order Dtd. 2024-09-06
COURT
CRLMC- CRIMINAL
26/2024/10.09.2024 |07 ), |ANITA SAHOO gg. Order Dtd. 2024-09-04 MISC
. COURT
28/2024/10.09.2024 | - o0 00, M. K. PANI gg. Order Dtd. 2024-09-06
CRIMO- COURT
29/202410.09.2024 P. L. MISHRA NO. |order Dtd. 2024-09-04
3303/2024 o3
WP (C) - COURT
30/202410.09.2024 | 1051 500, P- K. SWAIN gg. Order Dtd. 2024-09-05
—— COURT
31/2024(10.09.2024 SARAT DASH NO. |order Dtd. 2024-09-04
3214/2024 03
COURT
SA- SECOND
32/2024(10.09.2024 700 1o |A.MOHANTY gg. Order Dtd. 2024-09-03 ADDEAL
WP (C) - COURT
33/2024(10.09.2024 | 100y 00, [P. K. SWAIN gg. Order Dtd. 2024-09-05
WP (C) - COURT oL
34/2024[10.09.2024 |- 0o, |T. SAHOO No. g (order Dtd. 2024-09-26
MISC.
MACA- COURT
35/2024/10.09.2024 |, 70 o [P.C. DAS No. g order Dtd. 2024-09-05 APPEAL

SEC.




WP (C) - COURT o
36/2024(10.09.2024 |70 207 |3, sAHOO c. ro R lorder ptd. 2024-09-26
WP (C) - COURT
37/2024(10.09.2024 75 =17 |7, SAHOO c. FoURD order ptd. 2024-09-26
MISC.
38/2024 (10.09.2024  [TRCA- P.K. MISHRA |C. COURT | der Dtd. 2024-09-04 APPEAL
665/2009 NO. 6
SEC.
WP (C) - COURT o
39/2024(10.09.2024 |70 207 |3, sAHOO c. co e order prd. 2024-09-26
WP (C) - COURT o
40/2024(10.09.2024 |70 1% Ia. DAs c. ro e order ptd. 2024-09-06
FAO- COURT
41/202410.09.2024 |35 07, o |T.CH. SAHU . ro e order ptd. 2024-09-06
WP (C) - COURT o
42/2024(10.09.2024 [0 1007 M. . HASAN C. FoORT lorder Drd. 2024-09-06
FAO- COURT
43/2024(10.09.2024 3807 A.K.BEHERA . LUK lorder Drd. 2024-09-06
WP (C) - COURT o
44/2024(10.09.2024 1207 Ip. pRADHAN  C. LUK lorder Drd. 2024-09-06
WP (C) - H. N. COURT o
45/2024(10.09.2024 o T e TRA c. FoURD lorder Drd. 2024-09-06
WP (C) - COURT o
46/2024(10.09.2024 o0 Sl Ip. K. SWAIN C. Fo R lorder ptd. 2024-09-05
WP (C) - COURT o
47/2024(10.09.2024 121007 la. waNDA c. FoURD lorder ptd. 2024-09-04
WP (C) - COURT o
48/2024(10.09.2024 121007 I, samAL c. FoURS order ptd. 2024-09-04
COURT
WP (C) - RAJKTSHORE L
49/2024(10.09.2024  [70 )7 AT c. gg. Order Dtd. 2024-11-14
P () - COURT
50/202410.09.2024 1o ()7 M. M. NAYAK C. gg. Order Dtd. 2024-09-05
ABLAPL- COURT
)51/2024110.09.2024 A K MOHANTY C. NO. Order Dtd. 2023-10-18 BAIL-2
12037/2023 s
. COURT
52/202410.09.2024 Yo 12N Ia. K. ACHARYA C. Tg. Order Dtd. 2024-09-05
B () - COURT
54/2024[10.09.2024 72 207 N, s. PANDA . Tg. Order Dtd. 2024-09-06
COURT
56/2024 |10.09.2024  PBLAPL™ Iy snno0 C. NO. |order Dtd. 2024-01-24 BATL-1
14803/2023 o
B () - COURT
58/202410.09.2024 202N lp. K. SWAIN C. Tg. Order Dtd. 2024-09-05
COURT
WP (C) - o WRIT
59/202410.09.2024 |1, 1207 o |ALBATT c. Tg. Order Dtd. 2024-08-13 N NCH 3
60/2024 [10.09.2024 WP (C) - 'S. P. SAMANTA|C. (COURT |Order Dtd. 2024-09-06




21858/2024 NO.
12
COURT
WP (C) - o WRIT
61/202410.09.2024 |17 107 AL BATI Tg. Order Dtd. 2024-08-13 N NCH.3
COURT
WP (C) - o WRIT
62/202410.09.2024 |17 107 AL eat Tg. Order Dtd. 2024-08-13 N NCH 3
COURT
WP (C) - o WRIT
63/2024(10.09.2024 [}, (207 I pATI Tg. Order Dtd. 2024-08-13 N ANCH.S
COURT
WP (C) - o WRIT
64/202410.09.2024 |15 507 K. CHOTTARAY Tg. Order Dtd. 2024-08-31 N ANCHA1
I COURT
65/2024 |10.09.2024 BALARAM SINGH NO. |Order Dtd. 2024-09-05 BATL-2
8292/2024 0
COURT
ABLAPL- ARUN KUMAR
66/2024(10.09.2024  [opRle B X Tg. Order Dtd. 2024-09-06 BATL-2
COURT
67/2024(10.09.2024  (ABLAPL= ¢ pADHAN NO. |order Dtd. 2024-09-06
9586/2024 0
I COURT
68/202410.09.2024 BN SAHU NO. |Order Dtd. 2024-09-06
995/2024 0
COURT
ABLAPL- SATYAPRIYA
69/202410.09.2024  [Foralne o8 e Tg. Order Dtd. 2024-09-06 BATL-1
COURT
WP (C) - o WRIT
71/202410.09.2024  [7¢ (27 |B.STNGH Tg. Order Dtd. 2024-09-06 N ANCH_ €
COURT
72/2024 10.09.2024  RBLAPL= 1y 2 samoo NO. |order Dtd. 2024-09-06
7322/2024 0
COURT
WP (C) - . WRIT
73/202410.09.2024 |1 (507 N STNGH Tg. Order Dtd. 2024-09-05 N NCH_4
COURT
ABLAPL- ROHIT KUMAR
74/202410.09.2024  [F50500 - E0RY Tg. Order Dtd. 2024-09-06 BATL-2
COURT
WP (C) - . WRIT
75/2024 [10.09.2024 12207 IN.sTNGH Tg. Order Dtd. 2024-09-05 N NCH4
W (C) - COURT
77/2024(10.09.2024 |27 200 |7 kAMILA Tg. Order Dtd. 2024-09-06
COURT
ABLAPL- ASHUTOSH
78/202410.09.2024 [0 e e NO. 2 |Order Dtd. 2024-09-13 BATL-2
OLD
W (C) - COURT
79/2024(10.09.2024 27107 Ip K. JENA NO. 2 |Order Dtd. 2024-09-06

OLD




CRLREV-

COURT

80/202410.09.2024 5000 HUK. PATRA NO. 2 |order Dtd. 2024-09-06
OLD
CRLMC- COURT
81/202410.09.2024 GANESH SAHOO NO. 2 |order Dtd. 2024-09-04
3210/2024
OLD
CRLMC— COURT
82/2024 |10.09.2024 GANESH SAHOO NO. 2 |order Dtd. 2024-09-04
3215/2024
OLD
o COURT MISC.
83/2024 (10.09.2024 S.SWAIN NO. |Order Dtd. 2024-09-06 APPEAL
407/2024
23 SEC.
COURT
ABLAPL- DEBI PRASAD
84/202410.09.2024 (g a0 PR gg. Order Dtd. 2024-09-06
o COURT
85/2024 110.09.2024 J.DEHURY NO. |order Dtd. 2024-09-06
417/2024 po
COURT
86/2024 (10.09.2024  (RBLAPL™ 10 s NO. |order Dtd. 2024-09-06
9591/2024 A
o COURT
87/2024 (10.09.2024 N.K.SATAPATHY NO. |Order Dtd. 2024-09-06
417/2024 po
B () - COURT
88/202410.09.2024 001907 .. PANT gg. Order Dtd. 2024-09-06
COURT
89/2024 (10.09.2024  (FBLAPL™ i1y JENA NO. |Order Dtd. 2024-09-06
7429/2024 Ao
90/2024 (10.09.2024 | CRLMC- J. P. KAR EgURT Order Dtd. 2024-09-04
-0 3358/2024 9 F- oo :
ABLAPL- COURT
91/2024 (10.09.2024 SAMIR BARIK NO. |Order Dtd. 2024-09-06 BATL-2
9590/2024 i
02/2024 (10.09.2024 | CRLMC- A. PETI EgURT Order Dtd. 2024-09-04
V7 3220/2024 | 53 raer :
— COURT
93/2024(10.09.2024 P. K. MISHRA NO. |Order Dtd. 2024-09-04
2985/2024 =
CRLMC- COURT
94/202410.09.2024 A. K. PANDA NO. |Order Dtd. 2024-09-04
3267/2024 i
95/2024 (10.09.2024 | CRDMC- P. SAHU EgURT Order Dtd. 2024-09-04
09 324972024 [F . :
COURT
96/2024(10.09.2024  (FBLAPL= 1 ¢ paTRA NO. |Order Dtd. 2024-09-06
9342/2024 =
COURT
CRLMC-
97/202410.09.2024 (S 0000 |P. SAHU NO. |Order Dtd. 2024-09-04

23




ABLAPL-

COURT

98/202410.09.2024 522700 A Das gg. Order Dtd. 2024-09-06
cRp- COURT
99/2024 (10.09.2024 L. MOHANTY NO. |Order Dtd. 2024-10-04
29/2024 .
crp- COURT
00/2024 [10.09.2024 M. ROUT NO. |Order Dtd. 2024-10-04
29/2024 o
COURT
CMP- WRIT
03/2024(10.09.2024 (327 K. K. NATH TZ. Order Dtd. 2024-09-06 N NCH 7
COURT
04/202410.09.2024  ABLAPL™ 1 o sENa NO. |order Dtd. 2024-09-06
9301/2024 .
. COURT
05/202410.09.2024 P. K. BARIK NO. |Order Dtd. 2024-09-04
3193/2024 .
COURT
06/202410.09.2024  (ABLAPL™ 1o o paTRA NO. |order Dtd. 2024-09-06
9247/2024 0
COURT
CRLMC- CRIMINAL
07/2024[10.09.2024  [Zowoo> o [S. K. BISWAL TZ. Order Dtd. 2024-09-04 .
COURT
08/2024 10.09.2024  PBLAPL™ lyronun Dpas NO. |order Dtd. 2024-09-06
7150/2024 o
. COURT
09/2024 [10.09.2024 R. K. MALLICK NO. |Order Dtd. 2024-09-04
3360/2024 0
CRLMC- COURT
10/2024 (10.09.2024 A. P. SAHOO NO. |Order Dtd. 2024-09-04
3272/2024 o
COURT
11/2024 10.09.2024  [2BLAPL™ huapaN Das NO. |order Dtd. 2024-09-06
4180/2024 0
. COURT
12/2024 (10.09.2024 S. BISWAL NO. |Order Dtd. 2024-09-04
2975/2024 0
— COURT
13/202410.09.2024 M. R. SAHOO NO. |Order Dtd. 2024-09-04
3318/2024 "
CRLMC— COURT
14/2024(10.09.2024 A. SAHOO NO. |Order Dtd. 2024-09-04
2948/2024 0
COURT
ABLAPL- GOPAL PRASAD
15/2024 [10.09.2024  [Zoyete S0 Ti. Order Dtd. 2024-09-06 BAIL-1
— COURT
16/202410.09.2024 P. R. NAYAK NO. |Order Dtd. 2024-09-04
3080/2024 "
COURT
CRLMC-
17/202410.09.2024 (3050 D, RAO NO. |Order Dtd. 2024-09-04

14




ABLAPL-

JADUNATH

COURT

18/2024110.09.2024 [0 o0 [orapaan NO. 2 |order Dtd. 2024-07-30
OLD
COURT
BLAPL- JADUNATH
19/2024(10.09.2024 |00 00y (opapaaN NO. 2 |0rder Dtd. 2024-09-05 BAIL-1
OLD
CRLMC- COURT
21/2024 10.09.2024 KSHITISH NO. 2 |Order Dtd. 2024-09-04
3285/2024
OLD
COURT
ABLAPL- DURGADATTA
22/2024(10.09.2024 |00 0 | OHAPATRA NO. 2 |0rder Dtd. 2024-08-30
OLD
CRLMC- COURT
23/2024(10.09.2024 P. R. NAYAK NO. 2 |0rder Dtd. 2024-09-04
3082/2024
OLD
COURT
BLAPL- MANOJ KUMAR
24/2024(10.09.2024 | /500 00u |panT NO. 2 |order Dtd. 2024-09-05
OLD
CRLMC- COURT
)25/2024 (10.09.2024 P. R. NAYAK NO. 2 |0rder Dtd. 2024-09-04
3084/2024
OLD
CRLMC— COURT
)27/2024 (10.09.2024 P. R. NAYAK NO. 2 |0rder Dtd. 2024-09-04
3087/2024
OLD
CRLMC- COURT
29/202410.09.2024 S. K. SAHOO NO. 2 |order Dtd. 2024-09-04
3024/2024
OLD
CRLMC- COURT
31/2024(10.09.2024 T. BARIK NO. 2 |order Dtd. 2024-10-23
2953/2024
OLD
CRLMC— COURT
32/2024(10.09.2024 G. JAYSINGH NO. 2 |Order Dtd. 2024-09-04
3085/2024
OLD
COURT
BLAPL- MANOJ KUMAR
33/2024(10.09.2024 |\ Z00 oy loant NO. 2 |order Dtd. 2024-09-05
OLD
CRLMC- COURT
34/2024(10.09.2024 B. B. MALLICK NO. 2 |0rder Dtd. 2024-09-04
3271/2024
OLD
COURT
BLAPL- MANOJ KUMAR
35/2024110.09.2024 2000 000 [oanT NO. 2 |0rder Dtd. 2024-09-05
OLD
CRLMC- COURT
36/2024(10.09.2024 M. K. RATH NO. 2 |0rder Dtd. 2024-09-04
3258/2024
OLD
CRLMC— COURT
37/2024(10.09.2024 R. DAS NO. 2 |0rder Dtd. 2024-09-04
3211/2024
OLD
A COURT
38/2024 (10.09.2024 G. C. JENA NO. 2 |0rder Dtd. 2024-07-29
1995/2024
OLD
COURT
CRLMC- CRIMINAL
39/2024(10.09.2024 o0 o) 0o, R. K. BARIK NO. 2 |0rder Dtd. 2024-09-04 MIsC

OLD




CRLMC-

COURT

40/2024(10.09.2024 | 020C0 DL K. JENA NO. 2 |order Dtd. 2024-09-04
OLD
CRLMC— COURT
41/202410.09.2024 M. R. SAHOO NO. 2 |order Dtd. 2024-10-23
3261/2024
OLD
CRLMC— COURT
42/2024 |10.09.2024 P. K. SAHOO NO. 2 |order Dtd. 2024-09-04
3219/2024
OLD
B () - COURT
43/202410.09.2024 RK SAHU NO. 2 |order Dtd. 2024-09-05
20783/2024
OLD
CRLMC- COURT
44/2024(10.09.2024 B. P. TANGA NO. 2 |Order Dtd. 2024-10-23
3240/2024
OLD
B () - COURT
45/2024 110.09.2024 K. C. MAJHI NO. 2 |order Dtd. 2024-09-06
22118/2024
OLD
COURT
WP (C) - SUNIL KUMAR o
46/202410.09.2024  [po 207 o SO NO. 2 |Order Dtd. 2024-09-05
OLD
P () - COURT
47/202410.09.2024 K. C. MAJHI NO. 2 |Order Dtd. 2024-09-06
22117/2024
OLD
. COURT
48/202410.09.2024 M.N. MOHANTY NO. 2 |order Dtd. 2024-09-06
2186/2024
OLD
COURT
CRLMC- CRIMINAL
49/2024(10.09.2024 7ol IR.SETHT NO. 2 |order Dtd. 2024-09-06 e
OLD
COURT
CRLMC- CRIMINAL
50/202410.09.2024  [ZoBC8 IS, BARTK NO. 2 |order Dtd. 2024-09-06 .
OLD
. COURT
51/2024 110.09.2024 S.S. PASAYAT NO. 2 |order Dtd. 2024-09-06
2466/2024
OLD
COURT
CRLMC- CRIMINAL
52/202410.09.2024  ([gyt'o0 . A.K. NAYAK NO. 2 |order Dtd. 2024-09-06 e
OLD
— COURT
53/202410.09.2024 H.K. PATRA NO. 2 |order Dtd. 2024-09-06
2722/2024
OLD
COURT
CRLMC- CRIMINAL
54/2024 [10.09.2024 00060 g pL KAR NO. 2 |order Dtd. 2024-09-06 e
OLD
COURT
CRLMC- CRIMINAL
55/202410.09.2024 S VS0 |T.NAYAK NO. 2 |order Dtd. 2024-09-06 e
OLD
COURT
56/2024(10.09.2024 (ABLAEL= 1 NAYAK NO. 2 |Order Dtd. 9999-12-31
9584/2024
OLD
BLAPT— COURT
57/202410.09.2024 22257 IRK MALLICK NO. 2 |order Dtd. 2024-09-06

OLD




— COURT
)58/2024 [10.09.2024 P.K. MOHANTY [C. NO. 2 |order Dtd. 2024-09-06
2497/2024
OLD
COURT
59/2024 (10.09.2024  ABLAPL™ o pas C. NO. 2 |Order Dtd. 2024-09-06
9585/2024
OLD
COURT
60/2024 10.09.2024  BBLAPL™ ) s pauL c. NO. 2 |Order Dtd. 2024-09-05 BATL-2
9572/2024
OLD
BLAPL- COURT
61/2024(10.09.2024 205 lG.R. PATRA . FoURT order ptd. 2024-09-06 BAIL-2
COURT
CRLMC- GOPAL PRASAD CRIMINAL
62/202410.09.2024 oo t0 - C0EE c. NO. 2 |Order Dtd. 2024-09-06 .
OLD
COURT
CRLMC- CRIMINAL
63/2024(10.09.2024  [2nlCP  lpn. Navak . NO. 2 |order Dtd. 2024-09-06 s
OLD
WP (C) - COURT o
64/202410.09.2024 o0 107 |B.B. MALLICK . FoURD lorder ptd. 2024-09-12
COURT
CRLMC- CRIMINAL
65/2024(10.09.2024  |So20 - [BLDAS c. NO. 2 [order Dtd. 2024-09-06 e
OLD
P () - COURT
66/2024 110.09.2024 P. K. MOHANTY C. NO. 2 |order Dtd. 2024-09-04
21415/2024
OLD
B () - COURT
67/2024 110.09.2024 P. K. MOHANTY C. NO. 2 |order Dtd. 2024-09-04
21410/2024
OLD
B () - COURT
68/2024 10.09.2024 P. K. MOHANTY C. NO. 2 |order Dtd. 2024-09-04
21403/2024
OLD
WP (C) - COURT o
69/2024(10.09.2024 [PV 207 IR. K. DEHURY C. FOURT lorder Drd. 2024-09-09
CMP- COURT
72/2024(10.09.2024 007 M. NAYAK c. FOURT lorder Drd. 2024-09-06
CMP- COURT
73/202410.09.2024 (07, M. NAYAK c. FoURD order ptd. 2024-09-06
CMP- COURT
74/2024(10.09.2024 (007 |P. R. SWAIN C. FoURD lorder Dtd. 2024-09-06
WP (C) - COURT o
75/2024(10.09.2024 [P 5)7 AL K. NAVAK . FoORT lorder Drd. 2024-09-06
WP (C) - COURT o
76/2024[10.09.2024 700507 IS, Das c. co e order prd. 2024-09-06
WP (C) - COURT o
77/2024 [10.09.2024 7717 lp. k. PAL c. ro R |order ptd. 2024-09-06
WP (C) - COURT o
78/2024 [10.09.2024 70 /)7 |B. M. SARANGI C. ro R |order ptd. 2024-09-06
WP (C) - COURT
79/202410.09.2024 oo )7 IB. M. SARANGI C. ro R lorder ptd. 2024-09-06
WP (C) - COURT o
80/202410.09.2024 2107 |B. M. SARANGI C. FoURD order Dtd. 2024-09-06
81/2024(10.09.2024  [WP(C) - B. M. SARANGI [C. (COURT [Order Dtd. 2024-09-06




122111/2024 | NO. 6 |
WP (C) - COURT o
82/2024[10.09.2024 |50 o) |B. M. SARANGI o NG [order Dtd. 2024-09-06
WP (C) - COURT o
83/2024[10.09.2024 |70 )7 |B. M. SARANGI co N7 lorder Dtd. 2024-09-06
WP (C) - COURT el
84/2024[10.09.2024 77207 A, K. ACHARYA ro N7 lorder Dtd. 2024-09-06
WP (C) - COURT el
85/2024[10.09.2024 70 )7 A, K. ACHARYA ro N7 lorder Dtd. 2024-09-06
WP (C) - COURT el
86/202410.09.2024 |/ 207 A, K. ACHARYA ro e order ptd. 2024-09-06
WP (C) - COURT el
87/2024[10.09.2024 |27 50" A, K. ACHARYA o g [order Dtd. 2024-09-06
WP (C) - COURT o
88/2024[10.09.2024 271007 A, K. ACHARYA ro NG lorder Dtd. 2024-09-06
WP (C) - COURT o
89/2024(10.09.2024 |27 /217 A, K. ACHARYA ro N¢ lorder Dtd. 2024-09-06
WP (C) - COURT
90/2024 [10.09.2024 o0 )7 |a. K. BISWAL ro e order ptd. 2024-09-06
WP (C) - COURT o
91/2024[10.09.2024 771507 A K. ACHARYA ro e order ptd. 2024-09-06
CRLMC- COURT CRIMINAL
92/2024 [10.09.2024  (JoeCo o M. N. MOHANTY co R |order ptd. 2024-09-04 s
CRILMC- COURT
93/202410.09.2024 (3000 IP. R. MISHRA co e order ptd. 2024-09-04
COURT
CRLMC- GYANARANJAN CRIMINAL
94/2024 [10.09.2024  [oees (2R NO. order Dtd. 2024-10-24 s
COURT
CRLMC- CRIMINAL
95/2024 [10.09.2024 X070 P K PANT NO. order Dtd. 2024-08-12 ree
COURT
CRLMC- ASHOK KUMAR CRIMINAL
96/2024 [10.09.2024 7000 [BSEE NO.  order Dtd. 2024-10-25 s
N COURT
97/2024 [10.09.2024 HK MALLICK NO. |Order Dtd. 2024-09-05
2998/2024 "
W (C) - COURT
98/2024 [10.09.2024 |77 (07 ALK, JATT NO.  order Ded. 2024-09-02
N COURT
199/2024 [10.09.2024 R. K. BARIK NO. |Order Dtd. 2024-09-06
8386/2024 o
BLAPT,— COURT
00/2024(10.09.2024 R. K. BARIK NO. |Order Dtd. 2024-09-06
1111/2024 .
COURT
01/2024(10.09.2024 |[5oBAPL~ R k. BARIK NO. |order Dtd. 2024-09-06
7539/2024 0
COURT
ABLAPL-
04/202410.09.2024 o0 |3 PRADHAN NO. lozder DEd. 2023-12-19




ABLAPL-

COURT

05/2024110.09.2024 9676/2024 S K NAYAK Cc.O. NO. 2 |Order Dtd. 2024-09-10
OLD
BLAPT,— COURT
06/2024110.09.2024 MK MOHANTY Cc.O. NO. 2 |Order Dtd. 2024-09-10 BAIL-1
8746/2023
OLD
WP (C) - COURT
08/2024110.09.2024 22437/2024 PC BEHERA Cc.O. 28. Order Dtd. 2024-09-10
WP (C) - COURT
09/2024110.09.2024 22362/2024 M DAS Cc.O. gg. Order Dtd. 2024-09-10
BLAPT,— COURT
10/2024110.09.2024 JD MUDULI Cc.0O. NO. 2 |Order Dtd. 2024-09-10
7516/2024
OLD
) WP (C) - MANOJ KUMAR A WRIT
63/2024110.09.2024 8393/2024 |RANA GENERAL Order Dtd. 2024-04-09 BRANCH-3
) WP (C) - , , WRIT
65/2024110.09.2024 5838/2024 APARESH BHOI |GENERAL Entire Brief BRANCH-5
) CRLREV- DEBA KUMAR CRIMINAL
66/2024110.09.2024 187/2024 RATH GENERAL Order Dtd. 2024-09-04 REVISION
CONTC- BINAYAK
68/2024110.09.2024 55/2022 PRASAD GENERAL Order Dtd. 2024-07-26 CONTEMPT
MOHANTY
) WP (C) - RAJENDRA . .
69/2024110.09.2024 19800/2024 NARAYAN ROUT GENERAL Entire Brief
X WP (C) - RAJUKUMAR
70/2024110.09.2024 7515/2015 |SATAPATHY GENERAL Entire Document
) WP (C) - SURYA NARAYAN L , WRIT
71/2024110.09.2024 20555/2021 BEHERA GENERAL Petition With Annexures BRANCH—6
) WP (C) - SURYA NARAYAN L. , WRIT
72/2024110.09.2024 20552/2021 |BEHERA GENERAL Petition With Annexures BRANCH-6
) CRLA- RAJESH KUMAR CRIMINAL
y78/2024110.09.2024 231/2003 MAHAPATRA GENERAL Judgement Dtd. 2024-09-04 APPEAL
JATINDRA
79/2024 |10.09.2024 ?57(2)6;2015 KUMAR GENERAL Judgement Dtd. 2024-07-31 e NCH- 4
MOHAPATRA
) WPC (OAC) - |SANJAYA KUMAR
84/2024110.09.2024 2180/2016 |DAS GENERAL Entire Document OA Branc
) CRREV- SOUBHAGYA CRIMINAL
y95/2024110.09.2024 772000 DASH GENERAL Order Dtd. 2024-05-03 REVISTON
) WP (C) - MANOJ KUMAR , , WRIT
54/2024110.09.2024 4459/2018 |RANA GENERAL Commissioner Report BRANCH-7
WP (C) - PRASANTA WRIT
7 ~0o-—
13/2024/10.09.2024 9718/2024 |KUMAR JOSHT GENERAL Order Dtd. 2024-09-05 BRANCH-?2
124/2024|10.09.2024  |[CLAPL” DIBYA PRAKASH | pNERAL Order Dtd. 2024-09-06

8387/2024

MISHRA




BLAPL- RAJENDRA
! — — —
38/2024[10.09.2024 |20 I AN Rour |GENERAL Order Dtd. 2024-09-06 BATIL-1
BLAPL- BIDYADHAR
! — —
47/2024[10.09.2024  [g2er S GENERAL Order Dtd. 2024-09-06
ABLAPT— RABINDRA
66/202410.09.2024  [goseyoo,, [PRASAD GENERAL Order Dtd. 2024-09-06
PATNAIK
ABLAPT— RABINDRA
84/2024(10.09.2024  [gout700 - |PRASAD GENERAL Order Dtd. 2024-09-06
PATNATIK
ABLAPT.— RABINDRA
87/2024(10.09.2024 (gt [PRASAD GENERAL Order Dtd. 2024-09-06
PATNAIK
ABLAPT,— THEEDA
191/2024(10.09.2024 GOPINATH GENERAL Order Dtd. 2024-09-06
9633/2024
MURTY
BLAPL- OM PRAKASH
! — - -
96/2024110.09.2024 7051/2024 |SARAN GENERAL Order Dtd. 2024-09-06 BAIL-2
CONTC- BIJAYA KUMAR
09/2024(10.09.2024 |00 B 0N GENERAL Order Dtd. 2024-09-06 CONTEMPT
CONTC- BIJAYA KUMAR
11/2024(10.09.2024 0550 B ORS GENERAL Order Dtd. 2024-09-06 CONTEMPT
CONTC- JEEVANJYOTI
361/2024110.09.2024 8272/2023 |MOHANTY GENERAL Order Dtd. 2024-09-06 CONTEMPT
ABLAPL- DEBASIS
62/2024(10.09.2024 oA ERESY GENERAL Order Dtd. 2024-09-05
CONTC- SANTOSH
363/2024110.09.2024 8326/2023 |[BEHERA GENERAL Order Dtd. 2024-09-06 CONTEMPT
64/2024|10.09.2024 |"ELC)- MANAS PATI  |GENERAL Order Dtd. 2024-09-06
-09. 21260/2024 :
WP (C) — PADMALOCHAN _ _
65/202410.09.2024 |10 SO0 e GENERAL Order Dtd. 2024-09-04
66/2024|10.09.2024 |"ELC)~ MANAS PATI  |GENERAL Order Dtd. 2024-09-06
09 21249/2024 :
CRLMC- RAJENDRA CRIMINAL
67/2024(10.09.2024 |00 e Rour (CENERAL Order Dtd. 2024-09-06 .
68/202410.09.2024 |"P(C)- MANAS PATI  |GENERAL Order Dtd. 2024-09-06
21120/2024
69/202410.09.2024 |"E(C)- MANAS PATI  |GENERAL Order Dtd. 2024-09-05
22061/2024
ABLAPL- RAJENDRA
70/202410.09.2024 Lo e I Ry (GENERAL Order Dtd. 2024-09-06
ABLAPL- RAJENDRA
71/202410.09.2024 Lo oy (GENERAL Order Dtd. 2024-09-06
BLAPL- RAJENDRA
72/2024(10.09.2024 S e Ry GENERAL Order Dtd. 2024-09-05 BATL-1
ABLAPL- PRASANTA
53/2024(10.09.2024 oot e gy GENERAL Order Dtd. 2024-09-06 BATL-1
70/202410.09.2024 |RVWPET-  |MANOJ KUMAR |GENERAL | Entire Order CIVIL




207/2008  |RANA | REVISION
LAA- MANOJ KUMAR FIRST
01/2024(10.09.2024 |70 o AN GENERAL Order Dtd. 2024-09-02 APPEAL
LAA- MANOJ KUMAR FIRST
02/2024(10.09.2024 |70 o AN GENERAL Order Dtd. 2024-09-02 APPEAL
ABLAPL- HAREKRUSHNA
20/2024[10.09.2024 oo GENERAL Order Dtd. 2024-08-27
LAA- FIRST
02/202410.09.2024 (1577 M.K. RANA GENERAL Order Dtd. 2024-09-05 APPEAL
LAA- FIRST
03/2024]10.09.2024 |00 0 M.K. RANA GENERAL Order Dtd. 2024-09-06 APPEAL
64/202410.09.2024 |"E(C)- APARESH BHOT |GENERAL Entire Brief
) VI 22302/2024
, WP (C) - ol WRIT
76/2024 [10.09.2024 |1, 40070, |SUMANTA DAS |GENERAL Order Dtd. 2024-08-23 R ANCH-T
RSA- SECOND
i — _
07/2024110.09.2024 133/2014 BISHAL BAIVAB GENERAL Order Dtd. 2015-03-25 APPEAL
Order Dtd. 2015-03-25Judgement
08/2024110.09.2024 RSA BISHAL BAIVAB GENERAL Dtd. 2015-03- SECOND
133/2014 L, , APPEAL
25,Petition, Annexure,Misc.case,
WP (C) - WRIT
i - -
70/2024(10.09.2024 |3 "o [R. DAS GENERAL Order Dtd. 2023-03-28 ERANCH-2
BLAPL- MUNNA KUMARB
76/2024 [10.09.2024 |00 oAy GENERAL Order Dtd. 2024-08-13
BLAPL- SOUBHAGYA
77/2024 [10.09.2024 |00, D00 Lo pacy GENERAL Order Dtd. 2024-05-13
. MISC.
386/2024110.09.2024 MANGUL NAIK GENERAL APPEAL
222/2024
SEC.
. MISC.
390/2024110.09.2024 MANGUL NAIK GENERAL APPEAL
79/2022
SEC.
WP (C) - WRIT
)27/2024110.09.2024 42507/2023 NIRANJAN SAHU GENERAL BRANCH-6
WP (C) - _ _ WRIT
55/2024[10.09.2024  |goo 00 o B S SWAIN GENERAL Order Dtd. 2021-06-18Annexure, | >o .. .
57/2024 |10.09.2024 |"E(C)- B S SWAIN GENERAL Order Dtd. 2015-07-13Annexure
V7 2207/2015 : ’
CRLA- CRIMINAL
76/2024(10.09.2024  |7o*° . D P DASH GENERAL Order Dtd. 2024-09-06 APPEAL
BLAPL- SRINIBASH
26/2024 [10.09.2024 | /000 o oy GENERAL Order Dtd. 2024-09-06 BATL-2
WPC (OAC) - [R. K. L
28/2024 [10.09.2024 120 0T GENERAL Order Dtd. 2023-12-01 OA Branc
WA- SRINIBASH WRIT
30/2024 [10.09.2024  [horo 00 o Ty GENERAL Order Dtd. 2024-05-15 APPEAL
WP (C) - WRIT
70/2024 [10.09.2024 [y 2000 IS K RATH GENERAL Order Dtd. 2024-08-28 R ANCH-8




)71/2024|10.09.2024

0Jc-

3259/1992 S MOHANTY GENERAL Order Dtd. 9999-12-31
CRLMC- CRIMINAL
07/2024110.09.2024 3627/2023 J. C. BARAL GENERAL Order Dtd. 2024-08-13 MISC

NIC



